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Date : 12.%6,4990a
M

‘MriS.R, Atrg Advoegate appear f:
for the applicanti g s,

fr R .M, Nachan, LDC from Indig |
Security Press, Nasik Road is presen
en bahalf of R'espondents. He has
filed Teply today which is t aken on
record and hag served copy of the
Bame on the Advocate Shri Atreg

Je—
)60y'.7 Registrar,
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As per direction of the
Hon'ble Vice Chairman dated
24.8.93, the matter is, taken

up from Xine-dis lisf.Fixed
for Final Hearing on &Ql@) 15
Issue notices to the parties
as per order dated “’ﬁ’%
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opder/Tudgement despatched
to Applicant/ Respoadent (5)
on 2\ 1A 3% .
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